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-+ [Dieselisation of the Trivenj Express

334. SHR] BISHAMBHAR NATH
PANDE: Will the Minister of RAIL-
W.AYS pe pleased tg state:

(a) whether it is a fact that the
Triveni Express which ig the only fast
4rain running between Allahabad and
Lucknow takes about five haurs to
cover a distance of 200 kms;

(b) whether it is also a fact that a
large number of people travel between
Aliahabad and Lucknow by rail daily;
.and

(c) whether Government propose to
run the Triveni Express by diesel
engine in order to reduce the travel-
ling time between Lucknow and
Allahabad from five to three houns?]
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1[THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS .
(SARDAR BUTA SINGH): (a) Yes.

(b) Yes, .-
(e) No.]

Marketing of Protinex by M/s. Pfizer
Ltd. M "

335. SHRI SCATO SWU: Will thé
Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether it is a fact that M/s.
Pfizer Limited have violatedq Govern-
ment rufes anqd regulations in the
marketing of their product ‘Protinex’;
and

{b) it §o, what action Government
have taken or propose to take in the
matter?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI p. C.
SETHI): (a) and (b) The position
whether M;s. Pfizers have violated
any provision of Industrieg (Develov-
ment and Regulation) Act in the mar-
keting of their product ‘Protinex' is
being examineq in consultation with
the Ministry of Industry. Such action
ag may be necessary under the { (Dit)
Act will be taken after the gsaiu exa-
mination hgg been completed.

Guidelines to regulate the expansion
of M/s, Phizer Lid.

336. SHRI BANARASI DAS: Wwill
the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether it is a fact that
Mls. Pfizer Limited have not executed
the export bond laid down by Gov-
ernment to regulate theitr second ex-
pansion proposal;
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